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Explosive Licences

674. 8hri Matin: Will the Minister
of Works, Housing and Supply be
pleased to state what safeguards have
been devised or are under contem-
plation to prevent arbitrary cancel-
lations, or refusals to renew explo-
sive licences by the State Govern-
ment officials?

The Minister of Works, Housing and
Supply (Shri K. C. Reddy): The fol-
lowing safeguards are provided in the
Explosives Rules, 1940 against arbi-
trary cancellations or refusals of
renewal of explosives licences by the
District Authorities under the State
Governments:

(a) The District Authority, as the
licensing Authority, could cancel or
suspend a licence, only if any provi-
sion of the Indian Explosives Act and
the rules thereunder or of any condi-

tion contained in the licence is contra-
vened.

(b) whenever the District Authority
cancels, suspends or refuses renewal
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of licence, he is required to record in
writing the reasons for doing so and
a copy of the order containing the
reasons has to be given to the licensee
on application.

(¢) I any order cancelling a lcence
or retusing to renew a licence is pass-
ed by the District Authority, the
licensee has the right of appeal against
such order to the immediate official
superior of that Authority.

Employment Exchanges

615. 8hri Ganpatt Ram: Will the
Minister of Labour and Employment
t;e pleased to state:

(a) the total number of names
registered with the Employment
Exchanges in the country during 1935,
1956 and 1957 as far as available and
how many of them were employed
during the same period; and

(b) the total number of Scheduled
Caste persons registered and employed
during the above period?

The Deputy Minister of Labour
(8hri Ablda All): (a) and (b). The
required information is given below:
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